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SPECIAL MENTION
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3yt sShriig'satish chandra Khandelwal
s Shri vasdev Kaptan '
Shri Nand Kishore Garg :

- to call the attention of the Chief Minister te
the situation arising out of change in areas of
various zones of Sadar Paharganj, City Zone anad

, ciyiliLines which would adversely affect the
citizens regarding provisions of civic amenities
and cause hardships to them.
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4. Further to discuss the followin:g motion moved
by Shri alok Kumar :-

| TR Trt That this House expresses its heartfelt
; thanks to the Hoan'ble Lt., Governor
TR L for the Address rich he has. been
S pleased to doliver to the Legislative
| PE Assembly on 20th Mareh, 1995 v,
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